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Relisef for ninetesn social castes in Kashmir

*206.PROF. SAIF-UD-DIN SOZ : Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT
be pleased to state

(a) whether his Ministry is aware of the fact that nineteen social castes in Kashmir valley had
been identified by the Supreme Court ina judgement which called for relief on par with the scheduled
castes asthey carried the same stigma of social backwardness; and

(b) if so, the action taken in this behalf?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI MUKUL WASNIK) @ (&) No,
Sir.

(b) Does notarise.
New atomic plants in Andhra Pradesh

#206.8HRI M.V, MYSURA REDDY : Will the PRIME MINISTER be pleased to state :
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